
IN THE CENTRAL ADMI NI SIR A'TH/E TRIBUNAL

principal bench

NEU DELHI

^ - 0. A No, 90 5/9 7

Ns'oj Oalhi this the 24th day of April, 199 7

Hon'ble Smt.Lakshmi Soaminathan, Plsmber (B)

Hon'ble Shri K, fluthukurnar , Member (a)

Shri Deo Prakash Sharma

C-5 3, 3 set or-26,
Noida, Ghaziabad,

Applicant
(By Advocate Shri Saurabh Prakash)

Us.

1, National Musuem,
through its Diractor,'

^  National Musuem, Banpath,
Neu Delhi,

2, Union Public Service Commi ssion(UP3C)
through its Chairman, Dho^pur House,.
Shahjhan Road, N eui Db-I-hi,

3, Shri j. £. Douson

National Musuam , Banpath,
N eu D B1 h i ♦

4, Deptt.of Culture,
through its Secretary,
Shastri Bhauan, Neu Delhi,

^ 4. \ ... R.esocndents(None for the respondents )

Q R D E R ( OR AL)

(Hon'ble Smt.Lakshmi 3u am in at ban , Rember ( J)

H ear d,

Ue note that the applicant has made a represen

tation to Respondent 4 6n 7.3,'l9g7 in.uhich he -as -
as made in the Di

reiterated the same clairo^^and admittedly, the respondents
have not been given suffic^ient tima.to reply to the .asme.

Having regard to the provisions of Sub-Saction

20(1) of the Administrative Tribunals Act,1985 and the

facts and circumstances mentioned above, us are of the

vieu that this application is pramatura and it is

accordingly dismissed at the admission stage. If the

applicaot is aggrieved by any fiurther orders of the

raspondertts, h a c an Wl9-other application,; if^ s;p

advised, in accordance with lau,

( K . Ruthukumar) (Smt.Lakshmi Suam miTrfr^)
Member (a) Rember (3)


